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connection with the all-India Strike of
July, 1960?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
A statement giving the latest position
is laid on the Table of the Lok
Sabha.

STATEMFNT

Ministry, Department No. Dis- No. Dis-

missed charged

removed from

from service service
Audit Deptt. . 17 36
P.& T. Deptt. 8 1
Railways . 67 5
Defence . . . 38 14
Overseas Commns.

Service . 1 4
Health . . . .. L
Food and Agriculture 5

Total . . 136 61

Besides, 11 persons werc compulsorily
retired from service as follows :-

P&T. . . 4
Audit Deptt. . 6
Overseas Commun.

Service . . 1
Total . 11

Funds to States for Rural Housing
Schemes

366. Shri E. Madhusudan Rao: Will
the Minister of Finance be pleased
to state the allocation of funds to the
different State Governments for the
Rural Housing Schemes for the year
1962-63?

The Minister of Finance (Shri
Morarji Desai): The allocations of
Central Assistance during 1962-63 for
the various heads of development, in-
cluding housing have not yet been
worked out by the Planning Commis-
sion.

Persons Drowned in Jumna

367 S Shri E. Madhusudan Rao:
: \ Shri Sham Nath:

Will the Minister of Home Affairs
be pleased to state:
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(a) the total number of persons
drowned in Jumna on the Baisakhi
Day (13th April, 1962); and

(b) the measures taken by Gov-
ernment to save the people by dorwn-
ing?

The Minister of State in the Ministry
of Home Affairs (Shri Datar): (a)
Nine.

(b) (i) Police force was deputed for
maintaining law and order and to
help rescue operations at the Jumna
Ghats.

(ii) At the dangerous Ghats, where
the water was deep, ropes were
spread and fixed to prevent bathers
from entering into deep water.

(iii) Loud speaker sets were instal-
led to warn the bathers from going
into deep water.

(iv) Boats were kept on the danger-
ous ghats with divers and swimmers
to start rescue operation at the time
of emergency.

(v) Fire Brigade men were employ-
ed for rescue operations.

Military Training School, Andhra

368. Shri E. Madhusudan Rao: Will
the Minister of Defence be pleased
to state:

(a) whether it is a fact that there
is a propsal to establish a military
training school in Andhra Pradesh
during the Third Five Year Plan
period; and

(b) if so, the details thereof?

The Minister of State in the Min-
istry of Defence (Shri Raghuramaiah):

(a) and (b). Projects of the De-
fence Ministry are not linked to the
Five Year Plans.

There is a requirement for addi-
tional training establishments for t
Army and the Air Force and details
relating to their location, cost etc.
are under consideration.





